THE ESSO (ACQUISITION OF UNDERTAKINGS IN INDIA)
AMENDMENT ACT, 1974

N:Q. 40 OF 1974

[7th September 1974]

~¥

An Act to amend the Esso (Ac ‘u1s1t,10n Of Undertakmgs in Indla)
. . et \1974

Be it enacted by Parhament in t e Twenty-ﬁfth Year of the Repubhc
of India as ‘follows: <L~ .

1. This Act may be called the Esso (Acqulsmon of Undertakmgs in-

S‘hort
India) Amendment. JAct, 1974«

title; -

2. In section 13 of the Esso (Acqu's1t10n of Undertakmgs in India) Ameq&‘.‘f’

4 of 1974 Aq:t 1974, in Sub-sedtion (1), for the” wdids “one hundred and ~eigthy ment of...
' days”, the words “one year”'shall be sustituted. - section 13

- 555 _ "‘ .



